IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :06-01-2020

06.01.2020

Date

c.Cc

Applied For

Other
Docum
ent

o (C) - CHIEF (Se

1 748/2 106.01. 27389/ M. K. JUSTI |Order Dtd. at

020 020 Solg | |SAHOO CE'S [2020-01-02 No-
COURT )

[ _ CHIEF (Se

, [749/2 |06.01. ggégé/ EESQETA JUSTI |Order Dtd. at

020 020 2019 . INAYAK CE'S |2020-01-02 No-
COURT )

___ CHIEF (Se

750/2 106.01. We (C) SARAT JUSTI |Order Dtd. at

3 lozo 020 26579/ [KUMAR CE'S |2020-01-02 No-
2019  MOHANTY COURT )

W (C) - CHIEF (Se

4 751/2 |06.01. 26364/ D. K. JUSTI |Order Dtd. at

020 020 Solg | [MALLICK CE'S |2020-01-02 No-
COURT )

[ S CHIEF (Se

o [752/2 j06.01.2 ) o 0 Ip. K. JUSTI |Order Dtd. at

020 020 Solo . [MALLICK CE'S [2020-01-02 No-
COURT )

T S CHIEF (Se

6 753/2 |06.01. 26424/ R. C. JUSTI |Order Dtd. at

020 020 o195  |ROUT CE'S |2020-01-02 No-
COURT )

75472 106.01.2 |"E(C)~ gﬁé?iv Order Dtd éie

7 lo20 020 §g$é9/ R.K.BISOI CE'S [2020-01-02 No-
COURT )

___ CHIEF (Se

g 755/2 106.01. ?gégé/ ﬁéiéiﬁgA JUSTI |Order Dtd. at

020 020 019 [b1so1 CE'S |2020-01-02 No-
COURT )

;;_756/2 06.01.2 [WP(C)- |M/S.GYANE CHIEF |Order Dtd. (Se

020 020 27558/ |DRA JUSTI |2020-01-02 at




10

11

12

13

14

15

16

17

18

19

20

21

2019 CHANDRA CE'S No-
SWAIN COURT )

WP (C) - CHIEF (Se

757/2 106.01. 27386/ M. R. c JUSTI |Order Dtd. at

020 020 2019 SAHOO : CE'S [2020-01-02 No-
COURT )

CHIEF (Se

758/2 |06.01. ggéié/ E?SgéRE - JUSTI |Order Dtd. at

020 020 2019 ROUT : CE'S [2020-01-02 No-
COURT )

WE (C) - CHIEF (Se

759/2 106.01. 26825/ P.C.CHHIN c JUSTI |Order Dtd. at

020 020 2019 CHANI : CE'S [2020-01-02 No-
COURT )

CHIEF (Se

760/2 |06.01. ggézg/ E?SgéRE - JUSTI |Order Dtd. at

020 020 2019 ROUT : CE'S [2020-01-02 No-
COURT )

WE (C) - M/S.GYANE CHIEF (Se

761/2 |06.01. 27556/ NDRA c JUSTI |Order Dtd. at

020 020 2015 CHANDRA ) CE'S [2020-01-02 No-
SWAIN COURT )

WE (C) - M/S.GYANE CHIEF (Se

762/2 |06.01. 27299/ NDRA c JUSTI |Order Dtd. at

020 020 5019 CHANDRA : CE'S [2020-01-02 No-
SWAIN COURT )

WE (C) - CHIEF (Se

763/2 |06.01. 27498/ H. K. c JUSTI |Order Dtd. at

020 020 2019 PANDA ) CE'S [2020-01-02 No-
COURT )

WE (C) - M/S.GYANE CHIEF (Se

764/2 |06.01. 27553/ NDRA c JUSTI |Order Dtd. at

020 020 2019 CHANDRA : CE'S [2020-01-02 No-
SWAIN COURT )

CHIEF (Se

765/2 106.01. ?Ségé/ ;ESQETA c JUSTI |Order Dtd. at

020 020 2019 NAYAK ) CE'S [2020-01-02 No-
COURT )

WP (C) - (Se

766/2 |06.01. 29067/ APARESH c COURT |Order Dtd. at

020 020 BHOI : NO. 3 |2020-01-03 No-
2019 )

CHIEF (Se

ARBP-

767/2 |106.01. JUSTI |Order Dtd. at

020 020 33/201 MADAN DS (C-O- lcpig™ |2019-12-20 No-
COURT )

WP (C) - (Se

768/2 |06.01. 27391, |PEBENDRA | COURT |Order Dtd. at

020 020 BEHERA : NO. 3 |2020-01-03 No-
2019 )

06.01.2 |ARBP- |M K SWAIN |C.O. |CHIEF |Order Dtd. (Se

122[769/2




23

24

25

26

27

28

29

30

31

32

33

020 1020 33/201 JUSTI |2019-12-20 at
3 CE'S No-
COURT )
WP (C) - (Se
770/2 106.01. 27397/ DEBENDRA COURT |Order Dtd. at
020 1020 BEHERA NO. 3 |2020-01-03 No-
2019 )
WE (C) - CHIEF (Se
771/2 106.01. 24522/ JANMEJAY JUSTI |Order Dtd. at
020 1020 coag ) |PARTDA CE'S [2019-12-20 No-
COURT )
_ (Se
772/2 106.01. ?52(2)3/ M. R. COURT |Order Dtd. at
020 1020 ROUTRAY NO. 3 |2020-01-03 No-
2019 )
773/2 |06.01.2 |"E{C)” 50871 [order Dta =
020 1020 ;gi§6/ PN NAYAK CE'S [2019-12-24 No-
COURT )
WP (C) - [M/S.NIRAN COURT (Se
774/2 106.01. : Order Dtd. at
020 020 9737/2 |IAN NO- 2 15020-01-03 No-
018 MAHARANA OLD )
(Se
WA—- COURT
775/2 106.01. Order Dtd. M.J.C |at
020 020 426/20 |G C BARIK NO. 2 2020-01-03 No—
14 OLD
1)
WA— (Se
776/2 106.01. COURT |Order Dtd. at
020 1020 664/20 |J P KAR NO. 3 |2020-01-03 No-
19
1)
(Se
WP (C) -
777/2 106.01. COURT |Order Dtd. at
020 1020 27394/ D BEHERA NO. 3 |2020-01-03 No-
2019
1)
(Se
WP (C) -
778/2 106.01. COURT |Order Dtd. at
020 1020 24162/ M. NAYAK NO. 3 |2020-01-03 No-
2019
1)
WRIT
BRANC (Se
779/2 [06.01.2 121507 v 5 COURT |Order Dtd. oIvI e
020 1020 “o1s/ marrick NO. 3 |2020-01-03 R e
BENCH |)
)
(Se
780/2 06.01.2 [12 1507 Is. K. COURT |Order Dtd. o
020 1020 209"/ |monanTy NO. 3 |2020-01-03 e




34

35

36

37

38

39

40

41

42

43

44

(Se

781/2 [06.01. ?géié; R B COURT |Order Dtd. o

020 020 Song | MISHRA NO. 3 |2020-01-03 0o
)

S~ CHIEF (ie

782/2 (06.01.2 |) oo0 |B. B. JUSTI |Order Dtd. -

020 020 o1 | MALLICK CE'S [2020-01-02 0o
COURT )

(Se

783/2 [06.01. Yggsgg “ R baS COURT |Order Dtd. o

020 020 NO. 3 |2020-01-03 ©

19 102
)

(Se

CHIEF

784/2 [06.01.2 |15 (C)- M/S.RAMA JUSTI |Order Dtd. at

26623/ |KRISHNA No-

020 020 015 |e1s0T CE'S [2020-01-02 02
COURT )

(se

785/2 [06.01. gsigé; KABITA COURT |Order Dtd. o

020 020 Sor | |PATRA NO. 3 |2020-01-03 0o
)

(se

786/2 06.01.2 [30 (57 g, c. COURT |Order Dtd. o

020 020 ol |BARAL NO. 3 |2020-01-03 0o
)

(Se

787/2 06.01.2 [12(5) 7 g, c. COURT |Order Dtd. o

020 020 Solo | |BARAL NO. 3 |2020-01-03 102
)

(Se

788/2 |06.01. ?gégz; s. K. COURT |Order Dtd. ;z_

020 020 015 | |BEHERA NO. 8 |2020-01-03 02
)

(se

789/2 |06.01. ?gégz; N. B. COURT |Order Dtd. ;z_

020 020 015 | |SBHOO NO. 8 [2020-01-03 e
)

(se

790/2 [06.01. gg;s;; N. K. chayp [Order Dtd. o

020 020 org O MISHRA ms | [2020-01-02 0o
)

791/2 |06.01.2 [WP(C)- |[M/S.RAMA CHIEF |Order Dtd. (Se

020 020 26633/ [KRISHNA JUSTI |2020-01-02 at




45

46

47

48

49

50

51

52

53

54

2019 BISOI CE'S No-
COURT 102
)
(Se
CHIEF
792/2 |06.01.2 |[WE(C)- M/S.RAMA JUSTI |Order Dtd. at
26618/ [KRISHNA No-
020 1020 Sl e CE'S [2020-01-02 e
COURT )
(Se
CHIEF
79372 106.01.2 |WE(C)~ |SARAT JUSTI |Order Dtd. at
020 1020 26575/ |KUMAR CE'S [2020-01-02 No-
2019 MOHANTY COURT ;I. 02
(Se
CHIEF
794/2 [06.01. Sggi% R. K. JUSTI |Order Dtd. ;z_
020 1020 e BARTK CE'S [2020-01-02 e
COURT )
(Se
CHIEF
795/2 [06.01. iggi;; SURENDRA JUSTI |Order Dtd. ;t_
020 1020 i DAS CE'S [2020-01-02 e
COURT )
(Se
796/2 106.01.2 W)~ Sgégi‘ Order Dtd at
020 1020 ;8132/ P. C. DAS CE'S [2020-01-02 Tg;
COURT )
(Se
CHIEF
797/2 |06.01. ?9{]?551 K. N. JUSTI |Order Dtd. ;z_
020 1020 ° SAHOO CE'S [2019-12-20 e
COURT )
(Se
CHIEF
798/2 |06.01.2 |WE(C)- [M/S.BIBEK JUSTT |Order Dtd. at
020 1020 26257/ |ANANDA CE'S [2020-01-02 No-
2019 BAISAKH COURT 3.02
S~ CHIEF (ie
799/2 106.01.2 |)o57) |PRAVAT JUSTT |Order Dtd. o
020 1020 200y |pErERA CE'S [2020-01-02 e
COURT )
(Se
ARBP- at
800/2 |06.01. DR Order Dtd.
020 020 45/201 M. PARIDA (J) 2019-12-20 No-
8 102
)
_ (Se
801/2 (06.01. igé2oo B. P. ;gURT Order Dtd. at
020 1020 : TUNGA S0 [2019-12-24 No-

102




- (Se
802/2 (06.01.2 |1 o |TAPAN COURT order Dtd. at
55020 020 12/200 |KUMAR NO. 5019-12-24 No-
5 NAYAK 22 102
)
ARBP- CHIEE ;ie
56 [803/2 [06.01.2 L5 IAMIYA KU. JUSTI |order Dtd. o
020|020 . SWAIN CE'S [2019-12-20 0o
COURT )
T (Se
804/2 (06.01.2 |SONTC™ /s 5. 5AM COURT |order Dtd. at
>Tlo20  |020 2639/2 Iy, NO- 3 12020-01-03 No~
019 OLD 102
)
ARBP- CHIEE gie
og [805/2 [06.01.2 [PV IKANTHAMAN JUSTI |order Dtd. e
020 1020 . T SAHOO CE'S |2019-12-20 Lo
COURT )
- (Se
5o (806/2 [06.01.2 [SORTCC lsaTvagTT T Y lorder ptd. o
020 1020 1o C lsmuaL orp  [2020-01-03 0o
)
(Se
<0 807/2 |06.01. g?gg;; SATYAJIT ;gURg Order Dtd. ;z_
020 020 Lo ' saMAL orp  [2020-01-03 o)
)
(Se
5 808/2 |06.01. gggg% SATYAJIT ;gURg Order Dtd. ;z_
020 020 Lo | C |saMAL orp | [2020-01-03 L0s
)
(Se
52 80972 [06.01.2 [FO0CT |SATYATTT FoURY lorder prd. o
020 020 1o |sAMAL oLp | [2020-01-03 02
)
(Se
¢3810/2 |06.01. Tgsé%; SHARMISTH ;gURg Order Dtd. ;z_
020|020 Sore | | saMAL orp  [2020-01-03 0o
)
(Se
¢4 |811/2 |06.01. ?%?7; SHARMISTH ;gURg Order Dtd. ;z_
020 020 So1a | |B saMAL orp  [2020-01-03 e
)
l65[812/2 [06.01.2 [cONTC- [M/S.S.SAM [C.0. [COURT [order Dtd. [(Se




66

67

68

69

70

71

72

73

74

75

020 1020 2674/2 AL NO. 3 [2020-01-03 at
019 OLD No-
102
)
(Se
813/2 106.01.2 |SONTC~ Iy s.s.5aM COURT | der Dtd. at
030’ loas 2673/2 |/ c.o. [no. 3 [JT9SF PEE No-
019 OLD 102
)
(Se
814/2 |06.01.2 [Z000 Isatvagrr |, o |-OUFT lorder Dea. o
020 1020 o0 SAMAL oon  [2020-01-03 e
)
(Se
815/2 |06.01.2 00770 Isatvagrr |, o |-OUFT lorder Dea. o
020 1020 oo SAMAL oon © |2020-01-03 e
)
(Se
816/2 [06.01. Tg%g)l; M/S.SATYA | ;gURg Order Dtd. ;z_
020 1020 Sona ] |9TT saMaL oo |2020-01-03 e
)
(Se
817/2 106.01.2 |SONTC~ Iy s.s.5aM COURT | der Dtd. at
ST hoe 2637/2 c.o. [no. 3 [D79SF PEE No-
019 OLD 102
)
(Se
818/2 |06.01.2 | 007 |BIKRAM | |COURT |Order Dtd. o
020 1020 BEHERA ‘O No. 8 2020-01-03
19 102
)
(Se
819/2 [06.01.2 |SONTCT l/s.s.saM COURT |5 ger Dtd. at
020 020 2638/2 AL C.0. |[NO. 3 5020-01-03 No-
019 OLD 102
)
(Se
oJc- WRIT
820/2 |06.01. GENE Order Dtd. at
020 1020 4774/1 |D.K.JENA  |on 2001-03-14 BRANC o
992 H-2
7)
HA— (Se
821/2 |06.01. 207,20 A. K. GENE Order Dtd. M.J.C |at
020 1020 - MISHRA RAL 2018-12-20 No-
1)
(Se
WP (C) — WRIT
822/2 106.01. GENE Order Dtd. at
020 1020 15009/ [K.BEHERA  |pn 2016-11-17 BRANC |0
2007 H-1
31)
06.01.2 [Wwa-  [A. K. (GENE Order Dtd. M.J.C |(Se

176 [823/2




77

78

79

80

81

82

83

84

85

86

87

88

020 020 208/20 [MTSHRA RAL 2018-08-16 at
17 No-
1)
CONTC- COURT (Se
824/2 106.01. 2641/2 M/S.S.SAM c.o. ho. 3 Order Dtd. at
020 020 19 AL oLy | [2020-01-03 T?—
CONTC- COURT (Se
825/2 |06.01. 2642/ M/S.S.SAM c.o. lNo. 3 Order Dtd. at
020 020 1o AL oLy |2020-01-03 No-
1)
CONTC- COURT (Se
826/2 106.01. 2643/2 M/S.S.SAM co. No. 3 Order Dtd. at
020 020 1o AL oL | [2020-01-03 T?—
CONTC- COURT (Se
827/2 106.01. 2644/ M/S.S.SAM c.o. ho. 3 Order Dtd. at
020 020 1o AL oLy |2020-01-03 No-
1)
CONTC- COURT (Se
828/2 |06.01. 2645/ M/S.S.SAM c.o. lNo. 3 Order Dtd. at
020 020 1o AL oL | [2020-01-03 T?—
CONTC- COURT (Se
829/2 |06.01. 2646/2 M/S.S.SAM c.o. ho. 3 Order Dtd. at
020 020 AL O : 2020-01-03 No-
019 OLD
1)
(Se
CRLMP-
830/2 |06.01. GENE Order Dtd. at
020 1020 450/20 M.K.RANA |pp 5000-01-01 No-
18
1)
CONTC- COURT (Se
831/2 |06.01. 26472 M/S.S.SAM c.o. ho. 3 Order Dtd. at
020 020 AL O : 2020-01-03 No-
019 OLD
1)
CONTC- COURT (Se
832/2 |06.01. 2648/ M/S.S.SAM c.o. lNo. 3 Order Dtd. at
020 020 1o AL oLy |2020-01-03 No-
1)
CONTC- COURT (Se
833/2 |06.01. 2649/ M/S.S.SAM c.o. ho. 3 Order Dtd. at
020 020 1o AL oLy |2020-01-03 No-
1)
CONTC- COURT (Se
834/2 |06.01. 2650/2 M/S.S.SAM c.o. lNo. 3 Order Dtd. at
020 020 1o AL oLy |2020-01-03 No-
1)
CONTC- COURT (Se
835/2 |06.01. 26512 M/S.S.SAM c.o. ho. 3 Order Dtd. at
020 020 I AL oLy | [2020-01-03 No-

1)




89

90

91

92

93

94

95

96

97

CONTC-

COURT

(Se

836/2 |06.01. M/S.S.SAM Order Dtd. at
2652/2 NO. 3
020 020 015 AL o 2020-01-03 No-
1)
CONTC- COURT (Se
837/2 |06.01. 2653/ M/S.S.SAM NO. 3 Order Dtd. at
020 020 015 AL oL 2020-01-03 T?_
CONTC- COURT (Se
838/2 |06.01. 2656/2 M/S.S.SAM NO. 3 Order Dtd. at
020 020 015 AL o 2020-01-03 No-
1)
CONTC- COURT (Se
839/2 |06.01. 26572 M/S.S.SAM NO. 3 Order Dtd. at
020 020 015 AL oL 2020-01-03 No-
1)
CONTC- COURT (Se
840/2 06.01. 2658/2 M/S.S.SAM NO. 3 Order Dtd. at
020 020 015 AL o 2020-01-03 No-
1)
CONTC- COURT (Se
841/2 |06.01. 26592 SATYAJIT NO. 3 Order Dtd. at
020 020 SAMAL : 2020-01-03 No-
019 OLD 1)
CONTC- COURT (Se
842/2 106.01. 2660/2 SATYAJIT NO. 3 Order Dtd. at
020 020 SAMAL . 2020-01-03 No-
019 OLD 1)
CONTC- COURT (Se
843/2 |06.01. 2664/2 SATYAJIT NO. 3 Order Dtd. at
020 020 SAMAL : 2020-01-03 No-
019 OLD 1)
CONTC- COURT (Se
844/2 106.01. 2665/2 SATYAJIT NO. 3 Order Dtd. at
020 020 015 SAMAL oL 2020-01-03 T?_
CONTC- COURT (Se
845/2 |06.01. 2666/2 SATYAJIT NO. 3 Order Dtd. at
020 020 SAMAL : 2020-01-03 No-
019 OLD 1)
_ (Se
846/2 |06.01. iggg;z TAPAN COURT |Order Dtd. at
020 020 SWAIN NO. 3 |2020-01-02 No-
018
1)
_ (Se
847/2 106.01. ggg?go TAPAN COURT |Order Dtd. at
020 020 18 SWAIN NO. 3 [2020-01-02 No-
1)
848/2 106.01. gggf;g TAPAN COURT |Order Dtd. (ie
020 020 18 SWAIN NO. 3 [2020-01-02 ;o_




u | 5
_ (Se
10 (849/2 |06.01. (1:81;232 TAPAN COURT |Order Dtd. at
2 1020 020 SWATN NO. 3 |2020-01-02 No-
018
1)
N CONTC- (Se
10 |850/2 |06.01. 10842 TAPAN COURT |Order Dtd. at
3 020 020 SWAIN NO. 3 [2020-01-02 No-
018
1)
N _ (Se
10 (851/2 |06.01. iggg32 TAPAN COURT |Order Dtd. at
4 020 020 SWATN NO. 3 |2020-01-02 No-
018
1)
___ WRIT
WP (C) - CHIEE ERANC éie
10 (852/2 |06.01. 16016/ S. K. JUSTI |Order Dtd. (DIVI |No-
5 1020 020 PARIDA CE'S [2020-01-02
2018 COURT STON |113
BENCH |)
)
(Se
10 /853/2 |06.01. ggg?gg TAPAN COURT Order Dtd. ;z_
6 (020 020 SWAIN NO. 3 [2020-01-02
18 113
)
(Se
10 |854/2 |06.01. gggfgg TAPAN COURT |Order Dtd. ;t_
7 1020 020 SWATN NO. 3 |2020-01-02 ©
18 113
)
(Se
10 1855/2 |06.01. gggf;a TAPAN COURT |Order Dtd. ;z_
8 020 020 SWATN NO. 3 |2020-01-02
18 113
)
A CHIEF (Se
10 856/2 (06.01.2 |00 0 A. K. JUSTI |Order Dtd. M.J.C |at
9 (020 020 = MISHRA CE'S [2019-12-20 No-
COURT 1)
[ . CHIEF (Se
11857/2 |06.01.2 |, 0 0 M/S.B.CH, JUSTI |Order Dtd. M.J.C |at
0 020 020 = SAHU-1 CE'S [2019-12-20 No-
COURT 1)
[ e (C) CHIEF (Se
11 /858/2 |06.01. 27392/ M. R. JUSTI |Order Dtd. at
1 1020 020 Solo | |SAHOO CE'S |2020-01-02 No-
COURT 1)
T W (C) - CHIEF (Se
11(859/2 (06.01.2 |jo 50" M. R. JUSTI |Order Dtd. at
2 1020 020 Sol9 . |SAHOO CE'S |2020-01-02 No-
COURT 1)




WP (C) CHIEF (Se
860/2 |06.01. 25243/ JANMEJAY JUSTI |Order Dtd. at
020 020 019 | [PARIDA CE'S 2020-01-02 No-
COURT 1)
WP (C) - CHIEF (Se
861/2 |06.01.2 |, o0 [H. K. JUSTI |Order Dtd. at
020 020 019 | |PANDA CE'S [2020-01-02 No-
COURT 1)
. CHIEF (Se
862/2 [06.01.2 |7, = [KANTHAMAN JUSTI |Order Dtd. .J.C |at
020 020 . T SAHOO CE'S 2019-12-20 No-
COURT 2)
RVWPET CHIEF (Se
863/2 (06.01.2 |- P. K. JUSTI |Order Dtd. at
020 020 428/20 BARIK CE'S 2020-01-02 No-
19 COURT 2)
RVWPET CHIEF (Se
864/2 (06.01.2 |- SUMANTA JUSTI |Order Dtd. at
020 020 428/20 |DAS CE'S 2020-01-02 No-
19 COURT 2)
WP (C) CHIEF (Se
865/2 |06.01. 27893/ TAPAN JUSTI |Order Dtd. at
020 020 019 | |[SWAIN CE'S (2020-01-02 No-
COURT 2)
A CHIEF (Se
866/2 |06.01. 207/20 A. K. JUSTI |Order Dtd. .J.C lat
020 020 = MTSHRA CE'S 2019-12-20 No-
COURT 1)
A CHIEF (Se
867/2 |06.01.2 |5 = [M/S.B.CH. JUSTI |Order Dtd. .J.C lat
020 020 = SAHU-1 CE'S 2019-12-20 No-
COURT 1)
ITA- | TAPAN COURT (Se
868/2 106.01. Order Dtd. at
020 1020 10/200 |KUMAR NO- 1o019-12-24 No-
5 NAYAK 22 b
(Se
869/2 (06.01. igégoo B. P. ;gURT Order Dtd. at
020 020 TUNGA : 2019-12-24 No-
5 22
1)
RVWPET CHIEF (Se
870/2 |06.01.2 |- JAYADEV JUSTI |Order Dtd. at
020 020 313/20 [BHOT CE'S [2020-01-02 No-
19 COURT 1)
RVWPET CHIEF (Se
871/2 |06.01. - B. K. JUSTI |Order Dtd. at
020 020 313/20 PATI CE'S 2020-01-02 No-
19 COURT 1)
872/2 106.01. 22?581 K. N. gg;gi' Order Dtd. ;ie
020 020 SAHOO 2019-12-20
7 CE'S No-




[ | [COURT 1)
[ — CHIEF (Se
12(873/2 [06.01.2 1) |DURGA JUSTI |Order Dtd. at
6 1020 1020 2020 ursura CE'S [2019-12-24 No-
COURT 1)
T ABLAPL (Se
12 (874/2 |06.01. - RAMAKANTA ;gURg Order Dtd. at
7 1020 1020 18441/ |MOHANTY oo |2020-01-02 No-
2019 1)
[ — CHIEF (Se
12 |875/2 |06.01. 25483/ A. K. JUSTI |Order Dtd. at
8 1020 1020 ~o1o>) prswaL CE'S [2020-01-02 No-
COURT 1)
12 [876/2 |06.01.2 |["E(C)~ Sﬁéiiv Order Dtd éie
9 1020 1020 ggng/ M. NAYAK CE'S [2019-12-23 No-
COURT 1)
WP (C) - CHIEF (se
131(877/2 |06.01. 26688/ |p C DAS JUSTI |Order Dtd. at
0 020 1020 o CE'S [2020-01-02 No-
COURT 1)
W (C) - CHIEF (se
13(878/2 [06.01.2 [j2icd” | JUSTI |Order Dtd. at
1 1020 1020 Cose CE'S [2020-01-02 No-
COURT 1)
T WRIT
WP (C) - CHIEE ERANC ;ie
131879/2 |06.01. 27913/ TRILOCHAN JUSTI |Order Dtd. (DIVI |No-
2 lo20 020 BAG CE'S [2020-01-02 °
2019 Coun SION |101
BENCH |)
)
(Se
CHIEF
13 880/2 |06.01.2 |VE(C)- |SUBASH JUSTI |Order Dtd. at
18124/ |CHANDRA No-
3 1020 1020 Pl e CE'S [2019-12-13 e
COURT )
WP (C) - CHIEE iie
13 881/2 |06.01. JUSTI |Order Dtd.
4 1020 1020 22132/ P K JENA CE'S [2020-01-02 Tgl
COURT )
WP (C) - CHIEE a(nfe
131/882/2 |06.01. JUSTI |Order Dtd.
5 1020 1020 58138/ P K JENA CE'S [2020-01-02 Tgl
COURT )
WP (C) - CHIEE a(nie
131/883/2 |06.01. JUSTI |Order Dtd.
6 1020 1020 ;81;9/ P K JENA CE'S [2020-01-02 TSI
COURT )




CHIEF

(Se

884/2 06.01.2 "¢ (C)~ BRAJA JUSTI |Order Dtd. at
020 1020 15868/ IMOHAN CE'S 2019-12-13 No-
2019 SARANGI COURT )101
S~ CHIEF ;ie
885/2 |06.01. JUSTI |Order Dtd.
020 1020 52536/ S K SAHU CE'S [2020-01-02 Tgl
COURT )
WP (C) - CHIEE ;ie
886/2 06.01.2 | 5535, M/S.A.PAT JUSTI |Order Dtd. No-
020 020 Solo | |TNAIK CE'S [2019-12-13 181
COURT )
(Se
887/2 106.01.2 |NE(C)- Sgggi‘ Order Dtd at
020 1020 22534/ S K SAHU CE'S [2020-01-02 Tg;
COURT )
WP (C) - CHIEF a(TS:e
888/2 (06.01.2 |7 (" M/S.B.PAT JUSTI |Order Dtd. o
020 1020 20205 |max CE'S [2019-12-13 e
COURT :
S~ CHIEF ;ie
889/2 |06.01. JUSTI |Order Dtd.
020 1020 52123/ B K DAS CE'S [2020-01-02 Tgl
COURT )
(Se
ABLAPL
890/2 (06.01.2 |- n sAHOO FoURY |order pra. o
020 1020 18485, [ 2 12020-01-02
OLD 101
2019
)
(Se
891/2 106.01.2 |"E(C)- Sgégi‘ Order Dtd at
020 1020 ggfgl/ P C DAS CE'S [2020-01-02 Tg;
COURT )
WP (C) - CHIEF a(f'.e
892/2 (06.01.2 1oL A JUSTI |Order Dtd. o
020 1020 2025/ [paTTNAIK CE'S [2020-01-02 e
COURT :
CHIEF (Se
WP (C) — WRIT
893/2 |06.01. JUSTI |Order Dtd. at
020 1020 23225/ C. SWAIN CE'S [2020-01-02 E?gNC No-
COURT 39)
894/2 (06.01. ?iégi; SARADA ggé?i' Order Dtd. ;ie
020 1020 Sons/ mavax TUSST 2020-01-02 o




[ | | [COURT 39)
T CHIEF (Se
14 1895/2 [06.01. ggégé/ SigﬁRA JUSTI |Order Dtd. gii;c at
8 1020 1020 PSPl et CE'S [2020-01-02 PR No-
COURT 39)
_ W (C) - CHIEF (Se
14 |896/2 |06.01. JUSTI |Order Dtd. at
9 1020 1020 éggil/ R K OJHA CE'S [2020-01-02 No-
COURT 39)
T CHIEF (Se
151(897/2 |06.01. ggégé/ M.R. JUSTI |Order Dtd. gﬁ;o at
0 020 1020 2005 |marix CE'S [2020-01-02 PR No-
COURT 39)
15 898/2 |06.01.2 |"ELC)~ gﬁé?iv Order Dtd éie
1 1020 1020 58126/ R C DAS CE'S [2020-01-02 No-
COURT 39)
WP (C) - CHIEF (Se
151(899/2 |06.01. 26704/ |p C DAS JUSTI |Order Dtd. at
2 l020 020 ol CE'S [2020-01-02 No-
COURT 39)
N WP (C) - COURT WwRIT | o€
15(900/2 [06.01.2 7o 007 | s o Order Dtd. e At
3 1020 1020 : * 12020-01-02 No-
016 22 H-4
27)
_ W (C) - CHIEF (Se
151(901/2 106.01. 26010/ JAYADEV JUSTI |Order Dtd. at
a 1020 1020 202g/ |pHoT CE'S [2020-01-02 No-
COURT 27)
[ — CHIEF (Se
15(902/2 |06.01.2 [;207)7 rapan JUSTI |Order Dtd. at
5 1020 1020 coos | |swaTn CE'S [2020-01-02 No-
COURT 27)
[ W (C) - CHIEF (Se
151(903/2 |06.01. 24763/ P K JUSTI |Order Dtd. at
6 1020 1020 So1y ) |SARANGT CE'S [2020-01-02 No-
COURT 27)
15 [004/2 |06.01.2 ["E(C)- Sgégi‘ Order Dtd éie
7 1020 1020 23289/ S K NAYAK CE'S [2020-01-02 No-
COURT 27)
_ W (C) - CHIEF (Se
151(905/2 |06.01. JUSTI |Order Dtd. at
8 1020 1020 58539/ R K BISOI CE'S [2020-01-02 No-
COURT 27)
15 [906/2 |06.01.2 [NE(C)- Sgégi‘ Order Dtd éie
9 1020 020 22530/ R K BISOI CE'S [2020-01-02 No-
COURT 27)
16 [907/2 [06.01.2 [wp(C)- ¢ pas CHIEF |Order Dtd. (Se
0 1020 1020 26703/ JUSTI |2020-01-02 at




2019 CE'S No-
COURT 27)
BLAPL- COURT (Se
908/2 |06.01. 97102 R. N. c O Order Dtd. at
020 1020 DASH : * 12020-01-03 No-
019 23
27)
WP (C) - CHIEF (e
909/2 |06.01. 29146/ P L c JUSTI |Order Dtd. at
020 020 2019 MISHRA : CE'S 2020-01-02 No-
COURT 27)
BLAPL- COURT (Se
910/2 |06.01. 2549/ R. N. c NO. O Order Dtd. at
020 1020 DASH : © 2 12020-01-03 No-
019 OLD
27)
(Se
WP (C) -
911/2 |06.01. DR Order Dtd. at
020 020 22067/ IN K ROUT [C-0- |5y |5020-01-02 No-
2019
27)
WRIT
WP (C) - CHIEE ERANC a(nfe
912/2 106.01.2 |,or20) s ¥ sany  |c. JUSTI |Order Dtd. (DIVI |No-
020 1020 CE'S [2020-01-02
2019 Coun SION |108
BENCH |)
)
(Se
913/2 106.01.2 ["E(C)- Sgégi‘ Order Dtd at
020 1020 ;gi;9/ B KDAS 1C.0- lopvs  12019-12-17 Tgé
COURT )
WP (C) - CHIEE ;ie
914/2 (06.01.2 [J2 (L7 M/S.A.BAT | JUSTI |Order Dtd. o
020 1020 coos |tk O lcr's  12019-12-13 e
COURT )
(Se
915/2 |06.01.2 ["E(C)- gﬁé?iv Order Dtd at
020 1020 §g$é5/ D BEHERA 1C.0. lcpvs 12020-01-02 Tg;
COURT )
S~ CHIEF a(lie
916/2 |06.01. 23539/ M/S.A.PAT c JUSTI |Order Dtd. No-
020 1020 Cony | |TNAIK O ler's  2019-12-13 e
COURT )
(Se
917/2 106.01.2 ["E(C)- Sgégi‘ Order Dtd at
020 020 20108/ D BEHERR - (C-0- lcpis 12020-01-02 o
COURT )
918/2 |06.01. WP (C) - [M/S.SUBAS c CHIEF |Order Dtd. (Se
020 1020 22883/ |0 CHANDRA |~ °° |gusTI [2019-12-13 at




2019 PANT CE'S No-
COURT 108
)
WP (C) - CHIEBE ;ie
919/2 |06.01.2 |1 7 [k.C. o o, |JUSTT lorder Dtd. o
020 020 Solo | [MAJHI Y+ lcE's  [2019-12-13 188
COURT )
WP (C) - CHIEE éie
920/2 (06.01.2 127007 M R < o, |JUSTI [order Dtd. o
020|020 2055 [rouTray O~ lcE's  12020-01-02 e
COURT )
(Se
921/2 |06.01.2 P20l | GENE Order Dtd. o
020|020 e RAL 2019-08-19 e
)
(Se
CHIEF
922/2 106.01.2 ["E(C)— [BRAJA JUSTI |Order Dtd. at
020 020 8722/2 [MOHAN €O lcgvs  |2019-12-13 No~
019 SARANGI COURT ;I_O 8
(Se
923/2 06.01.2 ["E(C)- Sgégi‘ Order Dtd at
020 1020 ;gigO/ G C SWAIN 1C.0- lopvs 12020-01-02 Tgé
COURT )
WP (C) - CHIEE éie
924/2 |06.01.2 [)705)° [BASUDEV | |JUSTI |Order Dtd. o
020|020 2509 |marIK O lcE's  12019-12-13 e
COURT )
WP (C) - CHIEE a(nfe
925/2 |06.01. JUSTI |Order Dtd.
020 020 20601/ B-C.DAS -0 eprs 12019-12-16 ol
COURT :
(Se
CHIEF
926/2 [06.01. ?59(5)3; s c. pANI lc.o. |[JUSTI |Order Dtd. ;t_
020 020 5019 e Y+ lcE's  [2019-12-13 188
COURT )
(Se
927/2 106.01.2 ["E(C)- Sgégi‘ Order Dtd at
020 1020 ;8?;7/ R K BISOL 1C.0- lopvs  12020-01-02 Tgé
COURT )
928/2 106.01.2 ["E(C)- Sgégi‘ Order Dtd gie
020 1020 ;éié6/ S.C. PANI 1C.0. fopvg 120109-12-13 No-
COURT 108




WP (C) - CHIEE gie
181929/2 [06.01.2 |)o " R K JUSTT |Order Dtd. e
2 1020|020 So1o | MOHABHOT CE'S 2020-01-02 os
COURT )
WP (C) - CHIEE gie
18 /930/2 |06.01. JUSTI |Order Dtd.
3 1020 1020 gi;3/2 S.C. PANI CE'S [2019-12-13 Tgé
COURT )
WP (C) - CHIEE ;ie
181931/2 106.01.2 | o), MR.B.M.SA JUSTI |Order Dtd. No-
4 020 020 o19 | |[RANGI CE'S [2019-12-13 188
COURT )
WP (C) - CHIEE iie
18 (932/2 [06.01.2 |1, .} [K.C. JUSTT |Order Dtd. e
5 020 (020 ol | [MAJHI CE'S 12019-12-13 l0s
COURT )
WP (C) - CHIEE éie
18 933/2 [06.01. JUSTT |Order Dtd.
6 1020 1020 ggfgl/ R K BISOI CE'S [2020-01-02 ng
COURT |
WP (C) - CHIEE ;ie
181934/2 106.01.2 |/ o5, K.C. JUSTI |Order Dtd. No-
7 1020 020 Jols | [MAJHI CE'S [2019-12-13 188
COURT )
WP (C) - CHIEE ;ie
181935/2 106.01.2 |/ o, [K.C. JUSTI |Order Dtd. No-
8 020 020 olo | [MAJHI CE'S [2019-12-13 188
COURT )
WP (C) - CHIEE iie
18 936/2 [06.01. JUSTT |Order Dtd.
9 1020 1020 ggi;O/ B BADAKOL CE'S [2020-01-02 TBS
COURT )
S~ CHIEF ;ie
19 1937/2 [06.01.2 |1, > K.C. JUSTT |Order Dtd. o
0o 020  [020 ol | MBJHT CE'S 12019-12-13 l0s
COURT )
P (C) - CHIEF ;ie
191/938/2 |06.01. JUSTI |Order Dtd.
1 1020 020 ;81;7/ S.C. PANI CE'S [2019-12-13 Tgé
COURT )
119 [939/2 [06.01.2 [WwP(C)- [K K PAHIL [C.O. |CHIEF [Order Dtd. [(Se




N

020 1020 26602/ JUSTI |2020-01-02 at
2019 CE'S No-
COURT 108
)
(Se
CHIEF
940/2 106.01.2 ["F(C)- |SUBASH JUSTI |Order Dtd. at
18126/ |CHANDRA No-
020 1020 Sl e CE'S [2019-12-13 e
COURT )
(Se
941/2 |06.01.2 |"P(C)- Sgggi‘ Order Dtd at
020 1020 23130/ S.C. PANI CE'S [2019-12-13 Tgé
COURT )
(Se
CHIEF
942/2 106.01.2 [T (C)~ |SUBASH JUSTI |Order Dtd. at
18129/ |CHANDRA No-
020 1020 STl M CE'S 2019-12-13 e
COURT )
(Se
CHIEF
943/2 106.01.2 |["£(C)~ |SUBASH JUSTI |Order Dtd. at
18131/ |CHANDRA No-
020 1020 Sots . boant CE'S 2019-12-13 e
COURT :
(Se
CHIEF
944/2 106.01.2 ["£(C)- |SUBASH JUSTI |Order Dtd. at
18133/ |CHANDRA No-
020 1020 S CP e CE'S [2019-12-13 e
COURT )
(Se
945/2 |06.01.2 |"P(C)- Sgégi‘ Order Dtd at
020 1020 ;g}gl/ S.C. PANI CE'S [2019-12-13 Tgé
COURT )
(Se
946/2 [06.01.2 |"E(C)- gﬁé?iv Order Dtd at
020 1020 §g§g5/ S.C. PANI CE'S 2019-12-13 ng
COURT )
S~ CHIEF ;ie
947/2 |06.01. JUSTI |Order Dtd.
020 1020 55227/ S.C. PANI CE'S |2019-12-13 Tgs
COURT )
(Se
CHIEF
948/2 [06.01. ngé%; D BEHERA JUSTI |Order Dtd. ;t_
020 1020 ol CE'S [2020-01-02 e
COURT )
949/2 (06.01. ggégg; s.c. ggé?i' Order Dtd. ;ie
020 020 22037 |pant, apv TUSST 2019-12-13 o




COURT 108
)
(Se
CHIEF
950/2 106.01.2 [T (C)~ |SUBASH JUSTI |Order Dtd. at
18134/ |CHANDRA No-
020 020 2015 | |eant CE'S 12019-12-13 e
COURT )
S~ CHIEF a(lie
951/2 |06.01. JUSTI |Order Dtd.
020 1020 §g$é6/ D BEHERA CE'S [2020-01-02 Tgs
COURT )
(Se
CHIEF
952/2 106.01.2 ["F(C)~ |SUBASH JUSTI |Order Dtd. at
18136/ |CHANDRA No-
020 |020 2ols . loanT CE'S 12019-12-13 Los
COURT |
WP (C) - CHIEE iie
953/2 [06.01.2 |,/ 0" [BASUDEV JUSTI |Order Dtd. e
020 |020 So1o | [BARIK CE'S 2020-01-02 188
COURT )
W (C) - CHIEF a(lie
954/2 [06.01.2 |10 007 Is.c. JUSTI |Order Dtd. e
020|020 Sole | [PANT, ADV CE'S 12019-12-13 e
COURT )
(Se
CHIEF
955/2 106.01.2 |["F(C)- |SUBASH JUSTI |Order Dtd. at
18137/ |CHANDRA No-
020 020 2015 loanT CE'S 12019-12-13 s
COURT )
WP (C) - CHIEF ;ie
956/2 |06.01. JUSTI |Order Dtd.
020 1020 ;gig8/ G C SWAIN CE'S [2020-01-02 ng
COURT )
WP (C) - CHIEE ;ie
957/2 [06.01.2 |,/ """ [BALARAM JUSTI |Order Dtd. e
020 020 019 STNGH CE'S [2019-11-25 188
COURT )
(Se
CHIEF
958/2 106.01.2 |"%(C)~ [BRAJA JUSTI |Order Dtd. at
020 1020 15866/ IMOHAN CE'S 2019-12-13 No-
2019 SARANGI COURT }08
S~ CHIEF ;ie
959/2 |06.01. 28396/ R K JUSTI |Order Dtd. No-
020 020 2019 MOHABHOI CE'S 2020-01-02 108

COURT




CHIEF

(Se

960/2 |06.01.2 ['F(C)~ |SUBASH JUSTI |order Dtd. at
18138/ |CHANDRA No-
020 020 5019 PANT CE'S [2019-12-13 108
COURT )
WP (C) - CHIEE éie
961/2 106.01.2 |/ 0,0, |S-C. JUSTI |Order Dtd. No-
020 020 2019 PANI, ADV CE'S [2019-12-13 108
COURT )
WP (C) - CHIEE ;ie
962/2 106.01.2 | o505, P N JUSTI |Order Dtd. No-
020 020 5019 BEHERA CE'S [2020-01-02 188
COURT :
(Se
CHIEF
963/2 |06.01.2 ["¢(C)~ |SUBASH JUSTT |order Dtd. at
18139/ |CHANDRA No-
020 020 5019 PANT CE'S [2019-12-13 108
COURT :
WP (C) — CHIEE gie
964/2 |06.01. 12846/ S.C. JUSTI |Order Dtd. No-
020 020 5019 PANI, ADV CE'S [2019-12-13 108
COURT )
WP (C) — CHIEE éie
965/2 106.01.2 | o595, R K JUSTI |Order Dtd. No-
020 020 5019 MOHABHOI CE'S [2020-01-02 108
COURT )
(Se
CHIEF
966/2 106.01.2 "¢ (C)- |SUBASH JUSTI |Order Dtd. at
18140/ |CHANDRA No-
020 020 5019 PANT CE'S [2019-12-13 108
COURT :
CRLREV ;ie
967/2 |06.01. - COURT |Order Dtd.
020 020 613/20 |0 NAYRK NO. 7 [2020-01-03 No
108
16
)
S~ CHIEF gie
968/2 |06.01. 12845/ S.C. JUSTI |Order Dtd. No-
020 020 2019 PANI, ADV CE'S [2019-12-13 108
COURT )
WP (C) — CHIEE gie
969/2 106.01.2 |/ g0, |S-C. JUSTI |Order Dtd. No-
020 020 2019 PANI, ADV CE'S [2019-12-13 108
COURT )
970/2 |06.01. CRLREV S K GIRI COURT |Order Dtd. (Se
020 020 - NO. 7 |2020-01-03 at




613/20 No-
16 108
)
WP (C) - CHIEBE ;ie
971/2 [06.01.2 2007 Is.c. o o, |JUSTT lorder Dtd. o
020 020 5o19 . |PANI, ADV ["°C° [CE'S [2019-12-13 188
COURT )
(Se
972/2 |06.01. ?2?;20 A. K. GENE AppealmemoMis ;z_
020 020 MOHANTY RAL c.case,
19 108
)
ABLAPL ;ie
973/2 |06.01.2 |- P. B. c.o. |COURT |Order Dtd. No-
020 1020 7913/2 |sEnapaTr  © 9 INo. 1 [5000-01-01
s 108
)
RVWPET a(nfe
974/2 |06.01. - GENE Order Dtd.
020 020 224/20 |F-FRAPHAN fppp 2020-01-02 No~
o 108
)
(Se
975/2 |06.01.2 |CONTC— [M/S.S.K.M | pyp Order Dtd. at
020 020 2393/2 |ISHRA, RAL 2019-12-13 No~
019 P.K.PANDA 108
)
RVWPET a(lie
976/2 06.01.2 |- GENE Order Dtd.
020 020 200/20 |- FRAPHAN Igap 2019-09-07 Ho
o 108
)
(Se
977/2 |06.01.2 |CONTC- [M/S.S.K.M | pyp Order Dtd. at
020 020 2391/2 |ISHRR, RAL 2019-12-13 No-
019 P.K.PANDA 108
)
(Se
WP (C) - WRIT
978/2 |06.01. GENE Order Dtd. at
020 020 25864/ |P.PRADHAN |p,; 2018-05-04 BRANC  yo-
2017 H-9
59)
(Se
WP (C) - COURT
979/2 |06.01. Order Dtd. at
P ho 27500/ [U. KUMAR [C.0. No.  [JT08F DEe. o
2019 22
59)
_ (Se
980/2 |06.01. gségé/ o Ao - ;gURT Order Dtd. at
020 1020 : 0. MO 5020-01-03 No-
2019 22
59)
981/2 |06.01. WP (C)- [M/S. c.0 COURT |Order Dtd. (Se
020 1020 28233/ |ANURAGA ‘O N0, 12020-01-03 at




T 2019  |MOHAPATRA 22 No-
59)
T (Se
WP (C) - COURT
231982/2 [06.01. Order Dtd. at
= loso 090 27000/ |S. NAYAK [C.0. INO. 0200104 oo
2019 22
59)
N _ (Se
23 (983/2 |06.01. ?gégé/ D.K. - ;gURT Order Dtd. at
6 (020 020 PANDA o : 2020-01-03 No-
2004 22
59)
N _ (Se
23 (984/2 |06.01. gié§32 A samy |GENE Order Dtd. at
7 1020 020 . RAL 2020-01-04 No-
019
59)
R WP (C) - COURT wriT | (°©
23(985/2 (06.01.2 |J o070 [R.C. co. Ivo Order Dtd. reanc 2t
8 (020 020 MUDULTI o : 2020-01-03 No-
2019 22 H-5
22)
R WP (C) - COURT WwRIT | (o€
231986/2 [06.01. 28979/ R.C. c.o. ko Order Dtd. BRANC at
9 (020 020 MUDULT o : 2020-01-03 No-
2019 22 H-5
22)
- WP (C) - COURT (Se
24 1987/2 |06.01. 27938/ CHHABI c.o. No. 3 Order Dtd. at
0 020 020 RANA o : 2020-01-03 No-
2019 OLD
22)
B _ (Se
24 [988/2 [06.01. fiéi;Z B.M. - ;gURg Order Dtd. at
1 (020 020 BHUYAN o : 2020-01-02 No-
005 OLD
22)
T (Se
WP (C) - COURT
24 1989/2 |06.01. Order Dtd. at
> loo 090 27013/ |S. NAYAK [C.0. INO. 0200104 o
2019 22
22)
N CMP- COURT (Se
24 1990/2 |06.01. 1060/2 P.K.MOHAN c.o. o Order Dtd. at
3020 020 TY o : 2020-01-03 No-
018 22
22)
T CHIEF (Se
ARBP-
241991/2 |06.01. JUSTI |Order Dtd. at
4 1020 [020 23/201 B.SINGH  1C.0- lopvs |2019-12-20 No-
COURT 22)
- WP (C) - wrir | (°©
24 1992/2 |06.01. 26771/ S.K.MOHAP |GENE Order Dtd. BRANC at
5 1020 020 ATRA RATL 2019-12-20 No-
2019 H-4
27)
- WP (C) - (Se
241993/2 |06.01. 26774/ S.K.MOHAP |GENE Order Dtd. at
6 (020 020 ATRA RAT 2019-12-20 No-
2019
27)
124 [994/2 [06.01.2 [WP(C)- [S.K.MOHAP [C.O. |COURT |order Dtd. | (Se




020 020 27135/ |ATRA NO. 3 [2019-12-20 at
2019 OLD No-
27)
WP (C) - COURT (Se
995/2 |06.01. 27002/ S.K.MOHAP c.o. ho. 3 Order Dtd. at
020 020 ATRA e ‘ 2019-12-20 No-
2019 OLD
27)
WP (C) - COURT (Se
996/2 |06.01.2 |;-,7c |S.K.MOHAP |, |- -"" order Dtd. at
020 020 ATRA o : 2019-12-20 No-
2019 OLD
27)
ABLAPL (Se
997/2 |06.01. - S. GENE Order Dtd. at
020 020 12333/ |PRADHAN  |RAL 2019-12-24 No-
2019 27)
RSA- (Se
998/2 |06.01. 432/20 P. K. GENE Order Dtd. at
020 020 SAHU RAL 2019-09-23 No-
04
27)
_ (Se
999/2 |06.01. (13337/2 N. C. GENE Order Dtd. gggc at
020 020 STNHA RAL 2019-04-19 No-
002 H-1 0
ABLAPL CRIMI |(se
1000/ |06.01. - iﬁﬁgip GENE Order Dtd. NAL at
2020 [020 12239/ | ooy RAL 2018-12-17 MISC- [No-
2018 1 7)
ABLAPL CRIMI |(Se
1001/ [06.01.2 |- iﬁﬁgiP GENE Order Dtd. NAL  |at
2020 [020 12244/ | 00 RAL 2018-12-17 MISC- [No-
2018 1 7)
(Se
WP (C) - WRIT
1002/ |06.01. GENE Order Dtd. at
2020 1020 4679/2 |C.K.DEY o) 2019-12-20 BRANC  No-
013 H-2
8)
(Se
WP (C) - WRIT
1003/ |06.01. GENE Order Dtd. at
2020 (020 4679/2 |C.K.DEY o) 2019-12-20 BRANC |yo-
013 H-2
8)
(Se
WP (C) - WRIT
1004/ |06.01. GENE Order Dtd. at
2020 1020 4679/2 |C.K.DEY o) 2019-12-20 BRANC  No-
013 H-2
8)
(Se
WP (C) - WRIT
1005/ |06.01. GENE Order Dtd. at
2020 1020 4679/2 |C.K.DEY  loay 2019-12-20 BRANC |0
013 H-2
8)
WP (C) - WwRIT | (o€
1006/ 06.01.2 |/ 0. M.KHEMUND [GENE Order Dtd. NN
2020 [020 o1e U RAL 2018-03-15 oo [No-

47)




ABLAPL (Se
1007/ 106.01.2 |- BIJAY - ;gURg Order Dtd. at
2020 020 18449/ [KUMAR DAS |~"~° | -~ 2020-01-02 No-
2019 47)
ABLAPL (Se
1008/ [06.01.2 |- D. K. ¢ o. |COURT |Order Dtd. at
2020 020 11682/ |DEHURY Y+ NO. 1 [2019-12-23 No-
2019 47)
ABLAPL (Se
1009/ |06.01. - D. K. c.0 COURT |Order Dtd. at
2020 020 11683/ DEHURY YN0, 1 [2019-12-23 No-
2019 47)
PRATAP (Se
1010/ |06.01. ARBA- KUMAR GENE Order Dtd. M.J.C l|at
2020 020 2/2007 RAL 2019-05-13 No-
BARTK 2)
ABLAPL CRIMI |(Se
1011/ |06.01. - iﬁﬁiﬁP c.0 Order Dtd. NAL at
2020 020 3009/2 | T o 2016-05-12 MISC- |[No-
016 1 8)
(Se
WP (C) -
1012/ |06.01. GENE Order Dtd. at
2020 020 20501/ |B. BEHERA |p, ) 2019-12-05 No-
2019
8)
_ (Se
1013/ |06.01. giégé/ R. N. c.0 Order Dtd. at
2020 020 PATTNATN e 2017-11-02 No-
2017
8)
(Se
WP (C) -
1014/ |06.01. GENE Order Dtd. at
2020  |020 21870/ M.NAYAK |ppp 2019-12-17 No-
2014
8)
CRIMI |(Se
1015/ |06.01. 2%@532 S.N.SAHOO GENE Order Dtd. NAL at
2020 020 e RAL 2014-05-16 MISC- |No-
014
1 5)
(Se
WP (C) -
1016/ |06.01. GENE Order Dtd. at
2020 |020 14798/ M.NAYAK  lony 2019-12-17 No-
2013
5)
(Se
WP (C) -
1017/ |06.01. GENE Order Dtd. at
2020 020 18879/ IM.M.PANDA |p, ) 2019-10-29 No-
2017
5)
(Se
WP (C) - WRIT
1018/ |06.01. GENE Order Dtd. at
2020 |020 4550/2 M.M.PANDA |op 0 2017-05-15 BRANC  \No-
017 H-2
)
1019/ [06.01. Yiégé; SPANDAN  |GENE Order Dtd. (ie
2020 |020 5019 . |MOHANTY  |RAL 2019-12-17 -




m | | )
(Se
CONTC-
2711020/ |06.01. GENE Order Dtd. at
3 12020 (020 2478/2 |C.K.BARIK |pp 7 2019-12-23 No-
019
)
B _ (Se
2711021/ |06.01. igésgo 4. K.BHOL GENE Order Dtd. M.J.C |at
4 (2020 1020 e RAL 2013-03-06 No-
08
3)
N _ (Se
2711022/ |06.01. gggg?z H.K.BHOL GENE Order Dtd. at
5 2020 1020 R RAL 2019-12-10 No-
019
3)
___ ABLAPL CRIMI |(Se
2711023/ [06.01.2 |- COURT |Order Dtd. NAL  |at
6 12020 1020 1633, [F-X-PANI 1C.0- g "9 12020-01-02 MISC— |[No-
2018 3 18)
B oJc- COURT wriT | (°©
§7 %8;3/ 82601. 14574/ |P.K.PANI [C.O. [NO. 2 géggfoﬁfgé BRANC ;z_
1998 OLD H-5
32)
[ (Se
WP (C) -
2711025/ |06.01. GENE Order Dtd. at
8 2020 [020 11157/ |B.NAYAR |oar, 2019-09-11 No-
2003
32)
[ W (C) - CHIEF (Se
2711026/ |06.01. 28642/ S. K. c.0 JUSTI |Order Dtd. at
9 (2020 020 Solo | |SRHU Y+ cE's  2020-01-02 No-
COURT 32)
T (Se
WP (C) -
2811027/ |06.01. GENE Order Dtd. at
0 |2020 |020 11158/ P.C.NAYAK |oay, 2019-09-11 No-
2003
32)
[ W (C) - CHIEF (Se
2811028/ |06.01. 29134/ S. K. c.0 JUSTI |Order Dtd. at
1 12020 020 Solo | |SAHU Y+ lcE's  [2020-01-03 No-
COURT 32)
[ — CHIEF (Se
281029/ 106.01.2 )¢ 0" IS, K. .o, |JUSTI |order Dtd. at
2 |2020 020 Solo | |SRHU Y+ cE's  2020-01-03 No-
COURT 32)
T (Se
WP (C) -
2811030/ |06.01. GENE Order Dtd. at
3 2020 |020 11159/ |P.C.NAYAK |oay, 2019-09-11 No-
2003
32)
RN oJc- COURT wriT | (°®
2811031/ |06.01. 14574/ T. K. c.0. INo. 2 Order Dtd. BRANC at
4 2020 1020 CHOUDHURY |~"°° . 2020-01-03 No-
1998 OLD H-5
32)
281032/ [06.01.2 We(C)- GENE Order Dtd. (Se
5 (2020 1020 11079, |F-NAYAK loap, 2019-09-11 at




T 2003 No-
32)
T (Se
281033/ [06.01. ?5;2;/ s. K. - ;gURg Order Dtd. at
6 (2020 (020 BEHERA (0. N0 3 15020-01-03 No-
2019 OLD
32)
N _ (Se
281034/ |06.01. gségg/ P. K. - ;gURg Order Dtd. at
7 12020 |020 BEHERA 0. N0 3 15020-01-03 No-
2019 OLD
32)
T _ (Se
281035/ [06.01. gségé/ P. K. - ;gURg Order Dtd. at
8 [2020 020 BEHERA (0. N0 3 15020-01-03 No-
2019 OLD
32)
T (Se
WP (C) -
2811036/ |06.01. GENE Order Dtd. at
9 2020 020 24678/ L.D.PANDA |p,; 2019-12-19 No-
2014
32)
N _ (Se
291037/ |06.01. gségé/ C. K. - ;gURg Order Dtd. at
0 [2020 020 BARTK 0 N9 3 5020-01-03 No-
2019 OLD
32)
T (Se
WP (C) - WRIT
2911038/ |06.01. GENE Order Dtd. at
1 2020|020 19677/ |G.SUNDARR |1, 2016-11-15 BRANC yo-
2016 Bl
_ ABLAPL CRIMI |(Se
291039/ |06.01. - s ROUT GENE Order Dtd. NAL at
2 2020 020 15172/ |°° RAL 2019-02-04 MISC- [No-
2018 1 5)
R BLAPL- (Se
2911040/ |06.01. 10186/ B.K.MOHAR c.0 COURT |Order Dtd. at
3 2020 [020 ANA O INo. 7 |2019-12-17 No-
2019
5)
291041/ |06.01.2 "E(O)- gﬁé?iv Order Dtd éie
4 [2020 [020 %gigl/ K.KJENA - 1C.0- lopvs 12019-12-02 No-
COURT 5)
T _ (Se
291042/ |06.01. 5?9/19 B.K.BEHER |GENE ;igi at
5 2020 (020 A RAL No-
94 L
6)
[ (Se
FA- FIRST
2911043/ |06.01. GENE Order Dtd. at
6 2020 [020 33/199 [B.BEHERA g,y 2007-06-20 APPER oo
8 L
2)
T (Se
WP (C) -
291044/ |06.01. GENE Order Dtd. at
7 12020 1020 23497/ D.SAMAL o, 2019-12-17 No-
2017
2)
1291045/ [06.01.2 [wP(C)- [R. R. DAS [C.O. [CHIEF |Order Dtd. WRIT |[(se




“ ‘

2020 [020 25664/ JUSTI |2020-01-07 BRANC |at
2019 CE'S H No-
COURT (DIVI [110
STON )
BENCH
)
ABLAPL gie
1046/ |06.01. - 7. BAG GENE Order Dtd. No—
2020 (020 7913/2 | RAL 5000-01-01
110
019
)
ABLAPL ;ie
1047/ |06.01. - GENE Order Dtd.
2020 020 g516/2 [°-F-IENA Ipap 2019-06-24 No~
110
019
)
ABLAPL ;ie
1048/ |06.01. - GENE Order Dtd.
2020 |020 8628/2 [N-SAHOO  lppy, 2019-06-24 No-
110
019
)
(Se
1049/ |06.01. ggégg; s. K. - ;gURT Order Dtd. ;z_
2020 1020 o1 | |BEHERA oy 2020-01-02 170
)
CRIMI |(se
1050/ |06.01. 22?532 ok mana  |GENE Order Dtd. NAL  |at
2020 1020 B RAL 2013-05-01 MISC- |[No-
013
1 7)
WP (C) - CHIEF (Se
1051/ |06.01. 29318/ M. R. co JUSTI |Order Dtd. at
2020 (020 019 . [ROUTRAY ‘Y- lcE's  |2020-01-03 No-
COURT 7
(Se
WP (C) -
1052/ |06.01. GENE Order Dtd. at
2020 |020 9640/2 M.K.RANA o7, 2019-12-05 No-
014
)
WP (C) - CHIEF (Se
1053/ [06.01.2 |jo oi M. N. .o, |9USTT lorder Dtd. at
2020 1020 o1 [MOHANTY ‘Y- lcE's  |2020-01-03 No-
COURT 7
B (C) - CHIEF (Se
1054/ |06.01. 29093/ M. R. c.0 JUSTI |Order Dtd. at
2020 1020 Solo | |SAHOO ‘Y lcE's  [2020-01-03 No-
COURT 7
(Se
WP (C) - WRIT
1055/ |06.01. GENE Order Dtd. at
2020 (020 8404/2 |A.JENA RAL 2017-06-22 BRANC |o-
017 H-5
23)
1056/ |06.01. WP (C)- M. R. c.0 CHIEF Order Dtd. (Se
2020 1020 29093/ |SAHOO Y+ |JusTI [2020-01-03 at




2019 CE'S No-
COURT 23)
(Se
1057/ |06.01. ?gﬁig/ I ;gURT Order Dtd. at
2020 1020 : 0. N0 15 020-01-06 No-
2019 23
23)
CRIMI (Se
1058/ (06.01. g??fgo B GENE Order Dtd. NAL  |at
2020 1020 : RAL 2019-03-28 MISC— |No-
18
3 3)
W (C) - CHIEF (Se
1059/ |06.01. 29304/ M. R. c.0 JUSTI |Order Dtd. at
2020 1020 2029/ |sanoo O« lcr's  12020-01-03 No-
COURT 3)
1060/ 106.01.2 W&~ Sgggi‘ Order Dtd éie
2020 1020 22129/ A. SWAIN 1C.0- lopvs 12020-01-03 No-
COURT 3)
_ (Se
1061/ |06.01. 222532 X . DANG GENE Order Dtd. at
2020 1020 : RAL 2019-07-12 No-
019
3)
(Se
BLAPL-
1062/ |06.01. COURT |Order Dtd. at
2020 020 10395/ 18. BISWAL |C.0- o "7 |2020-01-02 No-
2019
3)
BLAPL- COURT (Se
1063/ 106.01. 10467/ S. K. c.o. o Order Dtd. at
2020 1020 BEHERA 0. MO 15020-01-06 No-
2019 23
3)
SECON |(se
RSA-
1064/ |06.01. GENE . D at
5020 020 i37/20 A.JENA RAL Entire Order AppEA (INo-
L 3)
1065/ |06.01.2 ["E(C)- gﬁé?iv Order Dtd éie
2020 1020 §g§§8/ S. DAS C-0-lcgrs  12020-01-03 No-
COURT 3)
SECON |(se
1066/ |06.01. RSA- GENE ) D at
2020 1020 8/2018 |B-JENA RAL Entire Order APPEA |No-
L 6)
WRIT
BRANC (Se
WP (C) - H at
;8%/ 82601' 18437/ EI'JD[CH;I C.O. ?ﬁ) (DIVI |No-
2019 SION |101
BENCH |)
)
1068/ |06.01.2 |[RVWPET |B.C.MOHAN |GENE Order Dtd. (Se
2020 1020 - TY RAL 2019-12-20 at




120/20 No-
13 101
)
(Se
WP (C) - at
1069/ |06.01. GENE Order Dtd.
26503/ |J.PARTDA No-
2020 (020 om0 RAL 2020-01-02 o1
)
WRIT
WP (C) - CHIEE ERANC ;ie
1070/ 106.01. JUSTT |Order Dtd.
5020|020 284/20 R. R. DAS [C.O. | o\ c" 050 01-03 (DIVI [No
17 CouRT STON |112
BENCH |)
)
(Se
1071/ [06.01. ?gg;zo T.K.MOHAN |GENE Order Dtd. ;z_
2020 (020 i TY RAL 2019-11-19 100
)
CHIEF gie
1072/ [06.01.2 [WP(C)- JUSTT |Order Dtd. B
2020 1020 772020 |+ BEHERA C.O-opyar 15020-01-03 Tiz
COURT )
WP (C) - CHIEE iie
1073/ 106.01.2 | 5q, N-K. c.o. |JUSTI |Order Dtd. No-
2020 (020 0 NAYAK ‘Y- lcE's  |2020-01-03 0y
COURT )
(Se
WP (C) - at
1074/ |06.01. GENE Order Dtd.
19878/ |S.C. DASH No-
2020 (020 5008 RAL 2019-12-19 10y
)
WP (C) - CHIEE ;ie
1075/ |06.01.2 |]0 0> [R. K. .o, |JUSTT lorder Dta. o
2020 (020 , OJHA Y- lcE's  |2020-01-03 0o
COURT )
RVWPET gie
1076/ (06.01.2 |- GENE Order Dtd.
2020 020 137/20 |3-K-SWAIN lpap, 2020-01-02 Ho
1 112
)
RVWPET gie
1077/ |06.01. - GENE Order Dtd.
2020 1020 140/20 [5-K-SUAIN lopp 2020-01-02 No-
15 112
)
1078/ |06.01. WP (C) - CHIEF Order Dtd. (Se
2020 |020 73222 P+ SAMAL C.O-yyant 12020-01-02 at




008 CE'S No-
COURT 112
)
RVWPET ;ie
1079/ |06.01. - GENE Order Dtd.
2020 1020 141/20 |S-K-SWAIN fopp, 2020-01-02 No-
112
13
)
Wp (C) - CHIEF ;ie
1080/ [06.01.2 |50 -7 [S.K. c o, |JUSTI |order Dtd. e
2020 1020 Sol9  [MOHANTY ‘Y- lcE's  |2020-01-03 0y
COURT )
S~ CHIEF ;ie
1081/ |06.01. JUSTI |Order Dtd.
2020 1020 ggggl/ C. SAMAL 1C.0. fpis 12020-01-03 Tiz
COURT )
RVWPET ;ie
1082/ |06.01. - GENE Order Dtd.
2020 1020 142720 |S-K-SWAIN fopp, 2020-01-02 No-
112
13
)
(Se
CRLREV
1083/ (06.01.2 |- S. K. c o, o’ lorder pta. o
2020 1020 913/20 BEHERA O : 2020-01-29
23 112
19
)
(Se
1084/ |06.01. ?giig; B. N. - ;gURT Order Dtd. ;z_
2020 1020 019 . |SARANGI o3 2020-01-06 s
)
(Se
1085/ |06.01. 525/19 ANTL GENE Order Dtd. ;z_
2020 (020 SAHOO RAL 1971-12-09
70 112
)
WP (C) - COURT WwRIT | (o€
1086/ |06.01.2 |go 0> |J.D.MUDUL |, o |<° Order Dtd. peane 3t
2020 (020 T O : 2020-01-06 No-
0 24 H-5
47)
oJc- wriT | (°©
1087/ |06.01. 17415/ P.K.MOHAN |GENE Order Dtd. BRANC at
2020 1020 TY RAL 2017-10-25 No-
2001 H-2
8)
ABLAPL CRIMI |(Se
1088/ [06.01.2 |- D.K.BEHER |GENE Order Dtd. NAL  |at
2020 020 11034/ A RAL 2015-12-08 MISC- [No-
2015 1 5)
1089/ |06.01. WP (C) - P.K.SHAIN GENE Order Dtd. WRIT (Se
2020 020 17090/ |77 RAL 2017-06-19 BRANC |at




2016 H-2  [No-
8)
WRIT
BRANC (Se
1090/ [06.01. qugég)/; P.K. .o, |COURT lorder Dtd. I?DIVI ;z_
2020 1020 o SAHOO NO. 9 |2020-01-03 oot oe
BENCH |)
)
CRLREV a(lie
1091/ |06.01. - GOBARDHAN |GENE Order Dtd. No—
2020 1020 768/20 INAYAK RAL 2019-11-24
115
19
)
WP (C) - CHIEE éie
1092/ (06.01.2 [J2ici” R. K. < o, [JUSTI |order Dtd. o
2020 1020 coao’) logma O« lce's  12020-01-03 5
COURT )
(Se
oJc- WRIT
1093/ |06.01. GENE Order Dtd. at
2020 020 13842/ |A.K.ROUT  |ppy 2006-03-23 BRANC \yo-
1998 H-3
12)
WP (C) - CHIEF (Se
1094/ |06.01. 26965/ R. K. c.0 JUSTI |Order Dtd. at
2020 1020 corq) logHa O ler's  12020-01-03 No-
COURT 12)
(Se
WP (C) -
1095/ |06.01. GENE Order Dtd. at
2020 1020 17574/ [R.C.SAHOO |pn 2019-09-26 No-
2019
12)
W (C) - CHIEF (Se
1096/ |06.01. 29331/ A. K. co JUSTI |Order Dtd. at
2020 1020 cos) [rouL O« ler's  12020-01-03 No-
COURT 12)
WP (C) - CHIEF (Se
1097/ (06.01.2 701207 a. k. o o, |JUSTT lorder Dtd. at
2020 1020 205> |rour O« lcr's  12020-01-03 No-
COURT 12)
(Se
CRLMP-
1098/ |06.01. GENE Order Dtd. at
2020 020 985/20 |H.SUNDARA o, 2019-12-18 No-
18
12)
1099/ 106.01.2 |WE(C)~ Sgégi‘ Order Dtd gie
2020 1020 §g§g5/ C. SAMAL 1C.0. lopvs 12020-01-03 No-
COURT 12)
1100/ 106.01.2 "B~ gﬁé?iv Order Dtd ;ie
2020 1020 ;gng/ C. SAMAL 1C.0. lpis 12020-01-03 No-
COURT 12)




RVWPET (Se

1101/ |06.01. - GENE Order Dtd. at
2020 1020 143/20 [5-K-SWAIN |0y 2020-01-02 No-
13 12)

1102/ |06.01.2 ["B(C)- gﬁé?iv Order Dtd éie
2020 1020 ggfgl/ C. SAMAL 1C.0. frpis 12020-01-03 No-
COURT 12)

1103/ 106.01.2 |NE(&)~ Sgégi‘ Order Dtd gie
2020 1020 ;8?38/ C. SAMAL 1C.0. lopvs 12020-01-03 No-
COURT 12)

RVWPET (Se

1104/ |06.01. - GENE Order Dtd. at
2020 1020 144720 |S-K-SWAIN fopp 2020-01-02 No-
13 12)

WP (C) - CHIEF (Se

1105/ |06.01. 26880/ P. K. c.0 JUSTI |Order Dtd. at
2020 1020 Zooo)) marrick O« lcr's 12020-01-03 No-
COURT 12)

RVWPET (Se

1106/ |06.01. - GENE Order Dtd. at
2020 1020 145720 |S-K-SWAIN fopp 2020-01-02 No-
13 12)

o (C) - CHIEF (Se

1107/ |06.01. 26878/ P. K. c.0 JUSTI |Order Dtd. at
2020 1020 ZoosY) marrick O« lcr's  12020-01-03 No-
COURT 12)

1108/ 106.01.2 |"E(©)~ Sgggi‘ Order Dtd éie
2020 1020 §g§36/ N.K.ROUT 1C.0- lopvs 12020-01-03 No-
COURT 12)

RVWPET (Se

1109/ |06.01. - GENE Order Dtd. at
2020 1020 146720 |S-K-SWAIN fopp 2020-01-02 No-
13 12)

RVWPET (Se

1110/ |06.01. - GENE Order Dtd. at
2020 1020 131/20 [5-K-SWAIN |0y 2020-01-02 No-
13 12)

RVWPET (Se

1111/ |06.01. - GENE Order Dtd. at
2020 1020 134720 |S-K-SWAIN fppp 2020-01-02 No-
13 12)

W (C) - CHIEF (Se

1112/ |06.01. 26850/ N. K. c.0 JUSTI |Order Dtd. at
2020 1020 2023 |rour O« lcr's  12020-01-03 No-
COURT 12)

1113/ [06.01. ggéié; N. K. c o gg;gi Order Dtd. ;ie
2020 1020 2029 |rour TU0Lt 2020-01-03 o




[ | [COURT 12)
[ RVWPET (Se
3611114/ |06.01. - GENE Order Dtd. at
7 12020 1020 135/20 [°-K-SWAIN |0y 2020-01-02 No-
13 12)

[ W (C) - CHIEF (Se
36 (1115/ |06.01. JUSTI |Order Dtd. at
8 12020 020 ggigw S. DAS C-0-lcgrs  12020-01-03 No-
COURT 12)

[ — CHIEF (Se
36(1116/ |06.01. 26166/ P. K. c.0 JUSTI |Order Dtd. at
9 2020 020 Solo . [BISOT Y- lcE's  |2020-01-03 No-
COURT 12)

_ RVWPET (Se
3711117/ |06.01. - GENE Order Dtd. at
0 [2020 020 136720 |S-K-SWAIN fopp 2020-01-02 No-
13 12)

T S CHIEF (Se
3711118/ |06.01. 26163/ R. K. c.0 JUSTI |Order Dtd. at
1 12020 [020 ol [BISOT Y- lcE's  |2020-01-03 No-
COURT 12)

T RVWPET (Se
3711119/ |06.01. - GENE Order Dtd. at
2 2020 020 133720 |S-K-SWAIN fppp 2020-01-02 No-
13 12)

[ W (C) - CHIEF (Se
37 {1120/ |06.01. JUSTI |Order Dtd. at
3 12020 1020 ;gi;‘” S. €. DAS C.0. lopvs 12020-01-03 No-
COURT 12)

[ — CHIEF (Se
3711121/ |06.01. JUSTI |Order Dtd. at
4 12020 1020 ggiéw S. C. DAS 1C.0- lcpvs 12020-01-03 No-
COURT 12)

_ RVWPET (Se
37 1|1122/ |06.01. - GENE Order Dtd. at
5 12020 1020 129720 |S-K-SWAIN fopp 2020-01-02 No-
13 12)

[ — CHIEF (Se
3711123/ |06.01. JUSTI |Order Dtd. at
6 12020 020 ggigl/ S. C. DAS 1C.0. lopvs 12020-01-03 No-
COURT 12)

[ W (C) - CHIEF (Se
371(1124/ |06.01. 26970/ R. K. c.o JUSTI |Order Dtd. at
7 12020 020 o1 | |0JHA O lcE's  2020-01-03 No-
COURT 12)

[ RVWPET (Se
3711125/ |06.01. - GENE Order Dtd. at
8 12020 1020 130/20 [°-K-SWAIN |0y 2020-01-02 No-
13 12)

37 1126/ [06.01.2 [wp(c)- [R. K. .o, |CHIEF [order Dtd. (Se
9 2020 [020 26971/ |oJHA 9 |JUSTT [2020-01-03 at




T 2019 CE'S No-
COURT 12)
T (Se
WP (C) -
38 1127/ |06.01. GENE Order Dtd. at
0 2020 020 19835/ ID.SAMAL |ppap 2019-11-25 No-
2011
12)
[ (Se
WP (C) -
3811128/ |06.01. GENE Order Dtd. at
1 12020 020 19836/ |D.SAMAL  |pp 2019-11-25 No-
2011
12)
[ W (C) - CHIEF (Se
3811129/ |06.01. JUSTI |Order Dtd. at
2 12020 [020 ;8?;7/ D.BEHERA 1C.0- lopvs  12020-01-03 No-
COURT 12)
381130/ [06.01.2 |"E{C)~ 50871 [order Dta 3
3 12020 1020 ggi;6/ D.BEHERA 1C.0. cpvs 12020-01-03 No-
COURT 12)
[ W (C) - CHIEF (Se
3811131/ |06.01. 38/202 M. M. c.0 JUSTI |Order Dtd. at
4 (2020 1020 ) PANDA Y+ lcE's  [2020-01-03 No-
COURT 12)
N FA- Judgement (Se
38 1132/ 106.01.2 |/'o o [B.K.BEHER |GENE Dtdg 1593-10- at
5 2020 1020 A RAT : No-
92 04
12)
[ W (C) - CHIEF (Se
3811133/ |06.01. 27046/ B. C. co JUSTI |Order Dtd. at
6 12020 020 Solo | |PANDA Y+ lcE's  [2020-01-03 No-
COURT 12)
[ — CHIEF (Se
381134/ 06.01.2 |(o0 o |D. K. ¢ o, |9USTI lorder Dta. at
7 12020 020 019 MOHANTY Y+ cE's  [2019-11-05 No-
COURT 12)
[ W (C) - CHIEF (Se
381135/ [06.01.2 |o o0 |S. P. c o, |JUSTI |order Dtd. at
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